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Joint Inspection Report of the Committee 

 

In compliance of the Hon’ble National Green Tribunal (NGT) Central 

Bench, Bhopal order dated 22.04.2022, in the matter of original 

application No. 209/2022, Megh Singh & Others Versus State of 

Rajasthan and Others, the committee of following 04 members visited 

the site i.e. Randhisar Pahari, Tehsil- Sujangarh, District- Churu on 

06.06.2022 to record the factual situation and actions required to be 

taken:  

1. Shri Bhagirath Shakh, Additional District Collector, Sujangarh, District-  

    Churu (Raj.) 

2.  Shri Mahesh Dutt Purohit, Deputy Director(S)/Scientist ‘C’, MoEF&CC       

     IRO Jaipur 

3. Shri Bheem Singh, Superintending Mining Engineer, Bikaner (Raj.) 

4. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Nagaur (Nodal   

 Officer) 

 

As per the order of Hon’ble NGT, the committee verified the factual 

status on these following issues: - 

1. Randhisar Pahari, Tehsil Sujangarh, District- Churu, Rajasthan 

being part of the Aravalli range, Providing environmental cover to 

the area of 10 village panchayats for retaining monsoon ensuring 

rainfall.  

2. Randhisar Pahari is at the verge of extinction due to illegal mining.  

3. Surrounding 08- 10 hillocks have already disappeared due to 

unsustainable mining. 

4. Expiry of mining agreement and objection of Forest Department for 

stopping mining in the area. 

5. Extension of mining lease upto 20 years. 

6. Mining in utter violation of the lease conditions. 

7. Unscientific straight cutting of Randhisar Pahari to the depth of 

250 – 500 ft. 
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8. Illegal and excessive unsustainable mining is destroying ecology of 

Randhisar Pahari, a part of Aravali range, endangering the lives of 

inhabitants and future generations. 

9. Verification of mining leases and stone crushers operating in the 

area. 

10. Complete destruction of the pathway to Mataji Mandir from  

       Randhisar Pahari. 

11. Potential risks to Holi Dhora and Bholenathji ki Samadhi due to 

illegal mining. Destruction of road between Randhisar and Dhatri 

and common roads in between agricultural fields by Mining Mafias. 

 

Field Observations:- 

 Randhisar Pahari of village Randhisar, Tehsil- Sujangarh District- 

Churu is not a part of Aravali range as stated in Secretary, Mines and 

Petroleum Department, Jaipur letter dated 19.08.2003 and 

Directorate of Mines and Geology, Udaipur letter dated 25.11.2011.  

Mining activities in Randhisar Pahari area was permitted by 

Govt. of India vide order dated 20.06.2011. The compensatory 

plantation was carried out by ACF, Bikaner in accordance to District 

Collector, Churu letter dated 18.02.1999 on the non lease area 

allotted to Forest Department. Plantation was done under CDP 

Phase-I scheme (SDS scheme) for the area of 35 hectares of land in 

the year 2001-02 in the revenue village of Ponrrasar, Tehsil- Shri 

Dungargarh, District- Bikaner and 28 hectares of plantation was 

carried out under Afforestation Scheme in the year 2002-03. 

[Annexure-1]. 

 

 As per the revenue record, Randhisar Pahari is located in Khasra No. 

536/319, 78 and 370 of village- Randhisar Tehsil- Sujangarh 

District- Churu, the area of which is 68.61 hectares. The mining 

leases are allotted by the Mining department all around the 

Randhisar Pahari. As per the revenue officer reports, only one hill i.e. 

Randhisar Pahari has been located, no other hill is located within the 
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radius of 20km of Randhisar Pahari, only village viz. Revenue Village 

Randhisar is located within the radius of 1 km of Randhisar Pahari. 

No other village is situated within the radius of 1 km of village 

Randhisar   [Annexure-2]. The average rainfall recorded in the period 

of past 10 years is 495.1 MM [Annexure-3].   

 

 As per the report of Assistant Mining Engineer, Department of Mines 

and Geology, Churu dated 15.06.2022 [Annexure-4], 42 mining 

leases all around the Randhisar Pahari were allotted as mining lease 

to the lease holders during the year 1973 to 1981. As per the 

Rajasthan Revenue Department order dated 16.10.1981, the land 

area of Randhisar Pahari was transferred to Forest Department. Due 

to which mutation of the above 42 mining leases in the revenue 

record was made on the name of the forest department dated 11.01. 

1986. The forest diversion of 41 leases was permitted by Ministry of 

Environment and Forest, Govt. of India vide order dated 16.08.1999 

for a period of 10 years. The left one mining lease, M.L. No. 11/1978 

was not permitted forest diversion since no application was made by 

its lease holder. The duration of forest diversion was applicable upto 

15.08.2009, thereafter mining operation was terminated by Mining 

Department immediately. The renewal of 40 mining leases for forest 

diversion was done by Ministry of Environment and Forest, Govt. of 

India vide order dated 20.06.2011 for a period equivalent to the 

validity period of mining lease or maximum for a period of 20 years. A 

renewal application of M.L. No. 06/1998 was rejected by Mining 

Engineer, Bikaner vide order dated 12.08.2010.  

Surveys were conducted during the year 2000 for the 

verification of the complaints received from 03.07.2000 to 

07.07.2000, wherein it was found that 38 mining lease holders were 

carrying out mining activity beyond permitted mining area. A penalty 

of Rs. 8,65,20,000/- was imposed on the 38 mining lease holders. 

Out of 38 defaulters, 25 mining lease holders deposited an amount 

of Rs. 4,26, 26,500/-. Mining activities in the remaining 13 defaulter 

mining leases was terminated and issuance of ravanas of the same 
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was also discontinued. The mining activity in these 13 defaulter 

mining leases has been abandoned till date. Verification of illegal 

mining was reconducted in the year 2012, in which 33 mining lease 

holders were found defaulters. Penalty of Rs. 25,57,18,200/- was 

imposed on defaulters. 18 out of 33 defaulters deposited an amount 

of Rs. 11,11,66, 503/- . The remaining 15 mining leases are closed 

and issuance of ravanas of the same has been discontinued till date.  

Further, in the year 2021-22, a survey of 19 mining leases 

was jointly conducted by Forest Department, Churu and Mining 

Department, Churu, during which 10 mining lease holders were 

found as defaulters and penalty of Rs. 79,96,800/- was imposed and 

mining activities in these leases were suspended from 01.06.2022.  

Therefore, a total of Rs. 35,02,35,000/-has been imposed as 

penalty of illegal mining carried out in randhisar. A recovery of Rs. 

15,37,93003/- has been made by Mining Department, Churu. 

Mining activity in the mining leases which have not deposited 

penalty has been closed till date [Annexure-4].    

 

 42 mining leases were allotted in the foothills of Randhisar Pahari 

during the period from1973 to1981. The minimum area of these 

mining leases is about 900sqm whereas the maximum area is about 

6000sqm. As the area of these mining leases is very less, mining has 

been carried out downwards from surface level i.e. into the depth of 

mine pit and the same has reached upto 200ft above ground 

(surface) level. Out of the above 42 mining leases, 03 mining leases 

have been cancelled.  Out of the remaining 39 mining leases, 24 

mining lease holders have appointed Mines Managers who have 

obtained permission from Director of Mines Safety, Ajmer 

[Annexure-4].   

 

 Verification of mining leases in compliance to the Hon’ble NGT, 

Principal Bench order dated 22.04.2022 was conducted on 

06.06.2022 and 07.06.2022. It was observed that mining activities 

were carried out in 14 mining leases. Mining activity in 25 mining 

                                                                     



6 
 

leases from which recovery of penalty for illegal mining is due, were 

found completely stopped. During verification, it was also observed 

that no mine manager was available on site and mining activities 

were not found as per procedure of the mining plan. Notices have 

been issued to such mining lease holders.  

Almost all of the mining leases have provided wire 

fencing/permanent wall, lease pillars, sign boards and plantation as 

per conditions of mining lease agreement Rajasthan Minor Mineral 

Concession Rules, 2017. 

As per the report of District Forest Officer, Churu dated 

17.06.2022, it has been suggested that there should be a 

demarcation of dumping area, approach road, labour huts and green 

belt in between two adjacently located mining leases so as to restrict 

illegal mining activities. It has also been advised to provide GPS 

locations of all mining leases with demarcation of approach road, 

Labour huts, dumping area and green belt to Forest Department to 

monitor illegal activities in mining area. District Forest Officer, 

Churu also suggested that the vacant land in between adjacent 

mining leases is forest land where there is neither natural plantation  

nor a possibility of afforestation, therefore, such land areas should 

be surrendered to Mining Department and land in some other area 

should be allotted to Forest Department for afforestation (Forest land 

Diversion) as per norms [Annexure-5]. 

          With reference to status of compliance of environmental 

clearance conditions it was observed that the mining cluster is 

having 42 number of mining leases, out of which 14 mining leases 

have been reported as operational. All the leases have accorded 

environmental clearance, however, none of the lessees has submitted 

regular six monthly compliance report. All the leases in the cluster 

are less than 1 hectare due to which adequate benches are not being 

formed. No details with references to ESR/CSR, rain water 

harvesting structures etc. has been submitted by any of the lessee. 

Although some efforts have been made for plantation in and around 

the lease area, scope of further plantation is there. 
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 Verification of stone crushers located on foothills of Randhisar Pahari 

was conducted on dated 06.06.2022 and 07.06.2022. Out of the 51 

stone crushers located in the foothills of Randhisar Pahari, 06 were 

found dismantled during verification. Further, it was observed that 

45 stone crushers are in operative conditions. From these 45 

crushers, 43 have obtained valid consent to operate from State Board 

and remaining 02 crushers have applied for renewal of their consent 

to operate.  Out of these 43 stone crushers, 08 crushers were found 

operative without adequate pollution control measures. Show cause 

notices for intended directions for closure under section 31(A) of Air 

Act, 1981 have been issued to these defaulter stone crushers by 

Regional Office, RSPCB, Nagaur [Annexure-6].    

 

 No obstacle/hindrances were observed on the pathway to Mataji 

Mandir during the joint verification [Annexure-4]. 

 

 As per report of Executive Engineer, PWD Ratangarh Division, dated 

16.06.2022 [Annexure-7], following roads are damaged 

1. Approach road to Randhisar hill 

2. Approach road to randhisar  

3. Randhisar to mine area, Randhisar 

4. Kuhariya to Dhatri 

 

 No potential risk to Bholenathji ki Samadhi due to mining activities 

have been observed. No record related to Holi Dhora is available in 

Department of Mines, Churu. However, Holi Dhora in the complaint 

is the place located in M.L. No. 162/1990 which is allotted to Shri 

Rajendra Panwar. In this mining lease, mining activities is being 

carried out within the mining area. Pillars with fencing as a safety 

measure has also been provided [Annexure-4].  

 

 No obstruction/hindrances on the revenue pathways and common 

roads in between the agriculture fields were observed during field 

visit. No overloaded vehicle was observed in the area. 
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Conclusions:- 

1. Randhisar Pahari is not a part of Aravali range.  

2. Mining activities are being carried out since 1973. 

3. Cases of illegal mining have been reported and action against the 

defaulters is a routine procedure of Mines Department. Penalties 

have been imposed on the defaulters and recovery of the same has 

also been made. Mining leases which have not deposited penalty 

amount have been closed and no mining activities have been 

carried out.  

4. Only one hillock of Randhisar Pahari was located as per the 

revenue officer reports.  

5. Renewal of forest diversion and subsequent allotment of mining 

leases of Randhisar Pahari by respective departments have been 

done as per their rules.  

6. Mining activities are not being conducted as per conditions of 

mining plan. The mining leases varies from 900 sqm to 6000 sqm 

in area, due to this less area mining is being carried out in depth 

and reaches upto 200ft above ground level. Conditions of mining 

plan may not be followed. Out of the 42 mining leases, 25 mining 

leases are closed and no mining activities are being carried out 

there. 24 leases have obtained permission to appoint mine 

manager as per permission from DGMS, Ajmer.  

7. Efforts made for compliance of environmental clearance conditions 

by the project proponents are not satisfactory as six monthly 

compliance report alongwith all the necessary supporting 

documents are not been submitted/ uploaded regularly on 

Parivesh portal. Plantation also need to be increased. Actions 

regarding CSR/CER have not been intimated with documentary 

evidences of amount spent for socio economic upliftment activities 

in the field of education, sanitation and other social activities.  

8. Stone crushers all around the Randhisar Pahari are operative. All 

have obtained valid consent from State Pollution Control Board. 

Most of the crushers have been equipped with adequate pollution 
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control measures, while notices have been issued to those which 

are lacking to comply with consent to operate conditions.  

9. No obstacle/hindrances were observed on the pathway to Mataji 

Mandir and roads between randhisar and dhatri and common 

roads in between agriculture fields.  

 

 

                                                                

     Bhagirath Sakh,                                       Mahesh Dutt Purohit, 

     ADM, Sujangarh                              Deputy Director(S)/Scientist ‘C’,  

  Nominee of District                                     MoEF&CC, IRO Jaipur 

Collector, Churu  

 

 

 

                                                                
          Shri Bheem Singh,                                    Deepak Tanwar, 

Superitending Mining Engineer,                     EE & Regional Officer, 

                  Bikaner                                            RSPCB, Nagaur,         
             (Nodal Officer) 
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Sr 

No.
Name of the unit Unit ID Tehsil Address District

Action 

Taken on 

Non-

complainces

Operational/ 

Non-operational

Status of 

Operation/Vali

dity

Consent 

Validity
Machines Dust cum Supression System

Status of Wind 

Breaking wall

Mechanical 

Chute

Whether Water Sprinkling 

arrangement at strategic 

locations is provided?

Demacation of 

Boundary
Sign Board

Approx. 

Plantation

1
Sidhi Vinayak Stone 

Crusher Pvt.Ltd.
35040 Sujangarh Randhisar Hill Churu

Closed and Non-

operational
Valid 31-12-2024

Unit was found non-operational 

and closed with no electricity 

connection.

Unit was found non-operational 

and closed with no electricity 

connection.

Unit was found 

non-operational 

and closed with no 

electricity 

connection.

Unit was found 

non-operational 

and closed with 

no electricity 

connection.

Unit was found non-operational 

and closed with no electricity 

connection.

Boundary was found 

demarcated from 04 

sides

Provided

Unit was 

found non-

operational 

and closed 

with no 

electricity 

connection.

2 Hari Om Stone Crusher

36709 Sujangarh Randhisar Hill Churu Operational Valid 31-10-2031 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01 

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher was found 

covered from all 04 sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all conveyors.

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 85

3 Hari Om Grit Udyog

44113 Sujangarh Randhisar Hill Churu Operational Valid 31-12-2032 1.Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01 

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all conveyors.

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 75

4 Angira Stone

37977 Sujangarh Randhisar Hill Churu Operational Valid 31-05-2023 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a) Unit has valid consent from

the State Board.

b) Jaw crusher and Granulator

were found covered from all 04

sides and top.

c) The vibratory screen and

Chakki/ Rulla Machine /Dust

Machine were found covered

from all 04 sides and top.

d) Unit has provided wind

breaking wall with all conveyors.

e) Operating Conveyor belts

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 150

5 Annupurna Grit Udyog 0455 Sujangarh Randhisar Hill Churu
Expired and Non-

operational

Expired and 

Non-operational

Expired and 

Non-

operational

Unit was found non-operational 

and closed with no electricity 

connection.

Unit was found non-operational 

and closed with no electricity 

connection.

Unit was found 

non-operational 

and closed with no 

electricity 

connection.

Unit was found 

non-operational 

and closed with 

no electricity 

connection.

Unit was found non-operational 

and closed with no electricity 

connection.

Boundary was found 

demarcated from 04 

sides

Unit was 

found non-

operational 

and closed 

with no 

electricity 

connection.

Unit was 

found non-

operational 

and closed 

with no 

electricity 

connection.
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M/s Hari Om Crusher 

Udyog (Old-Anjani Stone 

Crusher) 

29858 Sujangarh Randhisar Hill Churu Operational Valid 30-11-2032 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher was found 

covered from all 04 sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all conveyors.

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 75

7 Amar Grit Udyog

28049 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 31-12-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board. 

b)	Jaw crusher (01 Nos.) was 

found partially covered.

c)	The vibratory screen (01 

Nos.) was found covered.         

d)	Operating Conveyor belts 

were found covered.

Not Provided with 

all conveyors
Provided

Jaw Crusher

Inlet-Yes

Outlet-No

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet-No

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 04 

sides

Provided 15

8 Ambey Grit Udyog 28048 Sujangarh Randhisar Hill Churu

Unit has been 

dismantled (As 

Reported by PP 

during 

inspection).

Valid 31-03-2024

No unit by this name was found 

during inspection.

As reported by project 

proponent, unit has been 

dismantled.

No unit by this name was found 

during inspection.

As reported by project proponent, 

unit has been dismantled.

No unit by this 

name was found 

during inspection.

As reported by 

project proponent, 

unit has been 

dismantled.

No unit by this 

name was 

found during 

inspection.

As reported by 

project 

proponent, unit 

has been 

dismantled.

No unit by this name was found 

during inspection.

As reported by project proponent, 

unit has been dismantled.

No unit by this name 

was found during 

inspection.

As reported by 

project proponent, 

unit has been 

dismantled.

No unit by 

this name 

was found 

during 

inspection.

As reported 

by project 

proponent, 

unit has 

been 

dismantled.

No unit by this 

name was 

found during 

inspection.

As reported by 

project 

proponent, 

unit has been 

dismantled.

9
M/s Maa Durga Stone 

Crushing Industries 

29906 Sujangarh Randhisar Hill Churu Operational Valid 31-12-2022 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.

d)	Unit has provided wind 

breaking wall with all conveyors.

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided

75

10 Ashopa Ind

29864 Sujangarh Randhisar Hill Churu Operational Valid 28-02-2023 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.

d)	Unit has provided wind 

breaking wall with all of the 

conveyors. 

e)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 50



11 Anjani Crusher Udyog

42808 Sujangarh Randhisar Hill Churu Operational Valid 31-07-2023 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all of the 

conveyors. 

e)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 80

12 Ashirwad Stone Crusher

48724 Sujangarh Randhisar Hill Churu Operational Valid 31-07-2023 Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all conveyors.                                

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 30

13 Bagri Stone Crushing Ind 36001 Sujangarh Randhisar Hill Churu
Expired and Non-

operational

Closed as 

informed by PP 

vide letter dated 

13/05/2022

31-01-2016

Unit was found closed and in 

dismantled condition. Also, 

same was reported by Project 

Proponent vide letter dated 

13/05/2022.

Unit was found closed and in 

dismantled condition. Also, same 

was reported by Project 

Proponent vide letter dated 

13/05/2022.

Unit was found 

closed and in 

dismantled 

condition. Also, 

same was reported 

by Project 

Proponent vide 

letter dated 

13/05/2022.

Unit was found 

closed and in 

dismantled 

condition. Also, 

same was 

reported by 

Project 

Proponent vide 

letter dated 

13/05/2022.

Unit was found closed and in 

dismantled condition. Also, same 

was reported by Project 

Proponent vide letter dated 

13/05/2022.

Unit was found 

closed and in 

dismantled condition. 

Also, same was 

reported by Project 

Proponent vide letter 

dated 13/05/2022.

Unit was 

found closed 

and in 

dismantled 

condition. 

Also, same 

was 

reported by 

Project 

Proponent 

vide letter 

dated 

13/05/2022.

Unit was 

found closed 

and in 

dismantled 

condition. 

Also, same 

was reported 

by Project 

Proponent 

vide letter 

dated 

13/05/2022.

14
Bhagwati Stone Crushing 

Ind

52208 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2023 . Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 02 

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screens and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100

15 Bagri Bajari Udyog

36002 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2024 1. Primary Jaw Crusher- 01

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d) All Conveyor belts were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 60



16 Bhairav Grit Udyog

38123 Sujangarh Randhisar Hill Churu Operational Valid 30-06-2024 1.Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Unit has provided wind 

breaking wall with all conveyors.

e)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 120

17 Bhawani Grit Udyog

41370 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2024 1. Primary Jaw Crusher- 02

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher was found 

covered from all 04 sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.                               

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 60

18 Choudhary Stone Crusher

Sujangarh Randhisar Hill Churu Operational Valid 31-08-2031 1. Primary Jaw Crusher- 01

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                       

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100

19
Ganpati Stone Crushing 

Industries

450 Sujangarh Randhisar Hill Churu Operational Pending at HO 

level

31-01-2016 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	CTO application of the unit is 

pending with the State Board.

b)	Jaw crusher was found 

covered from all 04 sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                      

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 40

20 G.S. Stone Crusher 

28044 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2024 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 02

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory scree and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 60

21 Godara Stone Crusher

20609 Sujangarh Randhisar Hill Churu Operational Valid 31-10-2033 1. Primary Jaw Crusher- 01

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01 (In dismantled 

condition)

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 70



22
Harsawal Stone Crushing 

Industries

28059 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 31-08-2022 1. Primary Jaw Crusher- 02 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01 (In dismantled 

Condition)

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board. 

b)	Jaw crushers (2 Nos.) and 

Granulator/ Secondary Jaw 

crusher (01 Nos.)  were covered 

from 03 sides and top, and 

partially uncovered from 1 side.

c)	The vibratory screen (01 

Nos.) was found partially 

covered.

d)	Chakki/ Rulla Machine /Dust 

Machine (01 Nos.) was found 

fully uncovered.            

e)	Operating Conveyor belts 

were found covered.  

Not Provided with 

all conveyors
Provided

Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen- No

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 04 

sides

Provided 15

23 Jai Shree Ram Industry

30282 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational  CTO 

(Renewal)is 

Pending and 

previous CTO 

is Valid

30-06-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher (01 Nos.)  was 

found partially covered.

c)	Granulator/ Secondary Jaw 

crusher (01 Nos.)  was found 

partially covered.

d)	The vibratory screen (01 

Nos.) was found partially 

covered.

e)	Chakki/ Rulla Machine /Dust 

Machine (01 Nos.) was found 

fully uncovered.               

f)	Conveyor belts were not 

found covered.

Not Provided with 

any conveyors
Provided

Jaw Crusher

Inlet-Yes

Outlet-No

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet- No

Outlet of vibratory screen- No

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 03 

sides

Provided 12

24
Jai Jagdamba Stone 

Crushing Industries

48277 Sujangarh Randhisar Hill Churu Operational Valid 30-04-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01 

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screens and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d)	All Conveyor belts were 

found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 70

25 J.S.C. Works

28050 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2023 1. Primary Jaw Crusher- 01 (In 

dismantled condition) 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

b)	Chakki/Dust Machine (1 

Nos.) was found covered.

c)	The vibratory screen (01 

Nos.) was found covered.             

d)	Operating Conveyor belts 

were found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided

Jaw Crusher

Inlet-NA

Outlet-NA

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet- Yes

Outlet of vibratory screen- Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 35

26 Jain Stone Crushing Works

47215 Sujangarh Randhisar Hill Churu Operational Valid 30-06-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.                            

d)	Operating Conveyor belts 

were found covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided

Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen- Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 45



27 Keshav Grit Udyog

29865 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screens and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                        

d)	Operating Conveyor belts 

were found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 50

28 Maruti Mangal Stone Ind.

456 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 29-02-2024 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit was found locked and 

non-operational during inspection.

b)	Unit has valid CTO from the 

State board.

c)	Jaw crusher (01 Nos.)  was 

found partially covered.

d)	Granulator/ Secondary Jaw 

crusher (01 Nos.)  was found 

partially covered.

e)	The vibratory screen (01 

Nos.) was found partially 

covered.

f)	Conveyor belts were not 

found covered.

Not Provided with 

all conveyors
Provided

Unit was found locked and non-

operational during inspection.

Boundary was found 

demarcated from 04 

sides

Provided 10

29 Mahalaxmi Crusher Udyog

48445 Sujangarh Randhisar Hill Churu Operational Pending at 

Regional Office

30-04-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit had valid CTO till 

30/04/2022. Application for CTO 

(Renewal) dated 26/03/2022 is 

pending with the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.                                      

d)	Operating Conveyor belts 

were found covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100

30

Krishna Naresh Kanhiya 

Industries

12324 Sujangarh Randhisar Hill Churu Operational Valid 30-04-2033 Jaw Crusher- 01 , Granulator-  

02 , Vibratory Screen-  01  , 

Chakki/Dust Machine/Rolla 

Machine- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100

31 Niranjan Concreet Udyog 28053 Sujangarh Randhisar Hill Churu

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, unit is 

closed from 

2021.

Valid 31-07-2024

Unit has no electricity 

connection. As reported by 

project proponent, unit is closed 

from 2021.

Unit has no electricity connection. 

As reported by project proponent, 

unit is closed from 2021.

Unit has no 

electricity 

connection. As 

reported by project 

proponent, unit is 

closed from 2021.

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, unit 

is closed from 

2021.

Unit has no electricity connection. 

As reported by project proponent, 

unit is closed from 2021.

Unit has no 

electricity 

connection. As 

reported by project 

proponent, unit is 

closed from 2021.

Unit has no 

electricity 

connection. 

As reported 

by project 

proponent, 

unit is 

closed from 

2021.

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, 

unit is closed 

from 2021.

32 Partap Singh

8074 Sujangarh Randhisar Hill Churu Operational Valid    30-09-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screens and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 150



33

Pashupati Nath Stone 

Crusher

28057 Sujangarh Randhisar Hill Churu Operational Valid 30-06-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator-01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 65

34
Randhisar Stone Crushing 

Industries

29862 Sujangarh Randhisar Hill Churu Operational Valid 31-10-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 35

35 R.K. Crushing Udyog

30281 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 30-11-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                     

d)	All Conveyor belts were not 

found covered.

Not Provided with 

all conveyors

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-No

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 04 

sides

Provided

25

36 R.K. Industry

29860 Sujangarh Randhisar Hill Churu Operational Valid 31-08-2022 1. Primary Jaw Crusher- 01 + 

01 (In dismantled condition)

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01 + 01 (In 

dismantled condition)

Unit has valid consent from the 

State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 80

37
Mateshwari Stone Crusher

28055 Sujangarh Randhisar Hill Churu Operational Valid 31-12-2031 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 90

38
Shri Shakti Stone Crushing 

Industries

22039 Sujangarh Randhisar Hill Churu Operational Valid 31-03-2023 1.Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100



39 Shri ganesh grit ugyog

43901 Sujangarh Randhisar Hill Churu Operational Valid 31-03-2024 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 80

40
Annapurna Stone Crusher

48310 Sujangarh Randhisar Hill Churu Operational Valid 31-10-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 75

41
Shri Jagdamba Stone 

Crusher

22041 Sujangarh Randhisar Hill Churu Operational Expired 31-12-2018 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher and granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screens and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 75

42 Shree Balaji Stone Supplier

458 Sujangarh Randhisar Hill Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 31-05-2023 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.         

d)	Operating conveyor belts 

from vibratory screen were not 

found covered.  

Not Provided with 

all conveyors
Provided

Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet- No

Outlet of vibratory screen- Yes

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 04 

sides

Provided 25

43 Shyam Grit Utpadak Co. 28054 Sujangarh Randhisar Hill Churu

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, unit is 

closed from 

2021.

Valid 31-07-2024

1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01 

Unit has no electricity connection. 

As reported by project proponent, 

unit is closed from 2021.

Unit has no 

electricity 

connection. As 

reported by project 

proponent, unit is 

closed from 2021.

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, unit 

is closed from 

2021.

Unit has no electricity connection. 

As reported by project proponent, 

unit is closed from 2021.

Unit has no 

electricity 

connection. As 

reported by project 

proponent, unit is 

closed from 2021.

Unit has no 

electricity 

connection. 

As reported 

by project 

proponent, 

unit is 

closed from 

2021.

Unit has no 

electricity 

connection. As 

reported by 

project 

proponent, 

unit is closed 

from 2021.

44
Shree Maa Devi Crushing 

Industries

30968 Sujangarh Randhisar Hill Churu Operational Valid 31-03-2023 1. Primary Jaw Crusher- 01

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulator 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100



45 Shri Devi Ind.

28060 Sujangarh Randhisar Hill Churu Operational Valid 31.12.2031 1. Primary Jaw Crusher- Zero

2. Secondary Jaw Crusher/ 

Granulator- Zero

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid CTO from the 

State Board.

b)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.

c)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 20

46 Uma Grit Udyog

11531 Sujangarh Randhisar Hill Churu Operational Valid 31-01-2023 Jaw Crusher- 01 , Granulator-  

Zero , Vibratory Screen-  01  , 

Chakki/Dust Machine/Rolla 

Machine- Zero 

a)	Unit has valid CTO from the 

State Board.

b)	Jaw crusher was found 

covered from all 04 sides and top.                                            

c)	The vibratory screen was 

found covered from all 04 sides 

and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 40

47
Shri Maa Veshno Devi 

Stone Crusher 

82833 Sujangarh Randhisar Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 31-08-2031 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.  

b)	Jaw crusher (01 Nos.)  was 

found covered from all 04 sides 

and top.

c)	Granulator/ Secondary Jaw 

crusher (01 Nos.)  was found 

partially covered.

d)	The vibratory screen (01 

Nos.) was found covered from all 

04 sides and top.

e)	Chakki/ Rulla Machine /Dust 

Machine (01 Nos.) was found 

partially covered.            f)	All 

operating Conveyor belts were 

not found covered.

Not Provided with 

all conveyors
Provided

Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet- No

Outlet of vibratory screen- Yes

Drop point of dust conveyor- 

No

Boundary was found 

demarcated from 04 

sides

Provided 35

48 Gurukripa Stone Crusher

80963 Sujangarh Khasra No. 29 

Dhatri, Randhisar

Churu Operational Pending 31-08-2022 1. Primary Jaw Crusher- 01 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- 02

4. Vibratory Screen- 01 + 01 

(dismantled)

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/ Rulla Machine /Dust 

Machine were found covered 

from all 04 sides and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 150

49 Choudhary Stone Crusher

81848 Sujangarh

Randhisar pahari

Churu Operational Valid 31-08-2031 1. Primary Jaw Crusher- 01

2. Secondary Jaw Crusher/ 

Granulator- 01

3. Chakki/ Rulla Machine /Dust 

Machine- 01

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen and 

Chakki/Dust Machine were found 

covered from all 04 sides and top.                                      

d)	Operating conveyor belts 

from vibratory screen were found 

covered.

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 100

50 Choudhary Infra

102282 Sujangarh Randhisar Churu Show Cause 

Notice for 

the non-

compliances 

observed was 

issued to the 

unit on date 

15/06/2022

Operational Valid 31-12-2030 1. Primary Jaw Crusher- 01 

2. Cone Crusher- 01

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher (01 Nos.)  was 

found covered.

c)	Cone Crusher (01 Nos.)  was 

not found covered.

d)	The vibratory screen (01 

Nos.) was found covered.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided

Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator/Chakki

Inlet-Yes

Outlet- Yes

Outlet of vibratory screen- Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided 180



51 Om Grit Udyog

37321 Sujangarh Randhisar Churu Operational Valid 30-06-2023 1. Primary Jaw Crusher- 02 

2. Secondary Jaw Crusher/ 

Granulator- 02

3. Chakki/ Rulla Machine /Dust 

Machine- Zero

4. Vibratory Screen- 01

a)	Unit has valid consent from 

the State Board.

b)	Jaw crusher and Granulators 

were found covered from all 04 

sides and top.

c)	The vibratory screen was 

found covered from all 04 sides 

and top.

d)	Operating conveyor belts 

from vibratory screen were found 

covered.  

Provided with all 

operating 

conveyors attached 

with Vibratory 

screen

Provided Jaw Crusher

Inlet-Yes

Outlet-Yes

Secondary jaw 

crusher/Granulator

Inlet-Yes

Outlet-Yes

Outlet of vibratory screen-Yes

Drop point of dust conveyor- 

Yes

Boundary was found 

demarcated from 04 

sides

Provided

200





OFFICE OF EXECUTIVE ENGINEER PWD DN, RATANGARH 

TODE2-G26 
Regional Officer, 
Rajasthan State Pollution Control Board, 

Nagaur. 

Sub Comments on status of pathway under reference in Village Randhisar, Tehsil- 

Sujangarh 
Reference :-Your good office letter no. RPCB/RO NGR/CUR/Gen-52/753 
dated 05.06.2022. 

ROADS NEAR BY MINE AREA RANDHISAR 
Namè of road Sr. no. Length (km) | Condition 

Pathway to Mataji Mandir from Randhisar It's Not a Part of 
Pahari PWD Road 

Road Between Randhisar and Dhatri and 

Common Roads/ Pathway in between 

agricultural fields 
a A/R to Randhisar Hill 

b A/R to Randhisar 
3.00 Damaged 
1.65 Damaged 
3.00 Damaged 
4.25 Damaged 

Randhisar to Mine Area Randhisar 

d Kuhariya to Dhatri 

Executive Engineer, 

PWD, division, 
Ratangarh. 

Copy to following for information and necessary action please 

1 Superintending Engineer, PWD, Circle - Churu. 

2 ADM, Sujangarh. 

Executive Engmeer, 
PWD, division, 

Ratangarh. 

Dell
Typewriter
Annexure 07


